FIT EMNO MM 1 COURT NO 4 SECTI ONIX
SUVPREMECIURTOIT NDI A
RECORDOFPROCCEEDI NGS
Petition(s) for Special Leave to Appeal (Gvil) No(s).2 07 37/ 2007
(From the judgenent and order dated 0 4/ 06/ 2007 in WP No. 39/ 2007 0
ngﬁeCClJRTO:BO\/IBAY)
RELI ANCEENERGYLMI TED&ANR Petitioner(s)
VERSUS

MHARASHTRASIATEROADDEVT.CORP. LD. &0ORS Respond
ent (s)

Date: 02/ 08/ 2007 This Petition was nentioned today.
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For Petitioner(s) M. K K. Venugopal, Sr.Adv.
M. Syed Naqvi, Adv.
Ms. Smieeta a |nna, Adv.
M. Rajesh Ku ma r , Adv.
(Mentioned bhy)
For Respondent (s) M. A'S. Bha s me, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

In the order dated 0 1. 0 8. 200 7 passed by this Court, the
following line shall be added:

"The interimorder passed earlier shall continue till 2 9
th

August, 2 00 7 . "

(Neena Ver m a) (Vijay Aggarwal)
Court Master Court Master



